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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART I

(BRIEF RECORD OF PROCEEDINGS)

WEDNESDAY 4TH APRIL 2001/CHAITRA 14 1923 (SAKA
= AITRA 14, 1923 (SAKA)

No: 58

L 2.04 PM
2 2.06 PM
3. 2.09 PM
4. 2.33PM
5. 3.00 PM
6. 3.02PM
7 3.05PM

Chair informed the House about arrest and Telease of 20 Congress Legis-
lators as per information received from Delhj Police.

QUESTIONS -

Starred Questions . Starred Question 161 to 163 and 165 to 168 were
Asked and orally replied. Repliesto starred Questions 164 and 169 to 180
Were laid on the Table of the House,

Unstarred Questions : Replies to unstarred questions 633 to 707 were
Laid on the Table of the House,

WALK-OUT BY MEMBER
Sh. Naresh Gaur staged a brief walk-out in protest of unsatisfactory reply
Givento a question. . -

STATEMENT BY CHIEF MINISTER
Chief Minister j ormed the House of the decision of the Hon’ble
Supreme Court authorising the Govt to issye permits upto 15™ April 2001

Chair announced that there would be no tea-break and the time thys saved
would be utilised for discussion on No Confidence motion,

19F



8. 5.10

9, 511 PM
10, 534 PM
12. 536 PM
13. 5.37PM
14. 5.38 PM
15 545PM
Place : Delhj

Date : 4™ Apri] 200]

Sh. Arvinder Singh Lovely

Sh. Tarwinder Singh Marwah .

Dr Harsh Vardhan {4,
Sh. Bhisham Sharma ‘
Sh. Sish Pal .4
Sh. Sahab Singh Chayhan - t o A

Sh. Jagdish Anand moved into the well of the House shouting slogans
demanding to speak on the motion.. Chajr ordered Sh, Anand to withdraw from
from the House for Creating unruly scene, i

Chief Minister replied to the discussion. Al
Chair put the motion for yote by division. Chair declareq the motion as
defeated with 13 members for the motion and 43 against it

PAPERS LAID ON THE TABLE OF THE HOUSE
1. Smt Shiela Dikhit » Chief Minister laiq on the Table of the House a
i Infrastructur,

Improvement Project Delhi 202

! " DrAK Walia, Minister of Urban Development laid on the Table
A copy of The Delhj Govt Gazette dated 9. ] -2001 notifying the constitution
Of the Second Delhj Finance Commission.

LEGISLATIVE PROPOSALS- INTRODUCTION OF BILLS

. Smt Shiela Dikshit, Chief Minister moved for leave to introduce
‘The Delhi Right to Information Bill, 2001°. On leave being granted, also

introduced the Bij].

2 Sh. MahenderSingh Saathi, Minister of Finance moved for leave
To introduce *The Delhi Sales Tax on Right To Use Goods Bill, 2001,

On leave being granted, also introduced the Bill.

Sh. Nand Kishore Garg withdrew his amendment on LG’s Address after the
Chief Minister intervened, with the leave of the House :

Sh. Mukesh Sharma withdrew his amendment with the leave of the House.
The motion of thanks was put to vote and adopted by voice vote,

House adjourned till 2.0 p on 9™ April 2001,

S.K. Sharma
Secretary
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